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01-09-2017 - CP(IB) No. 400/KB/2017 - Smt. Srikanta Sarda Vs. Tansway
Marketing Pvt. Ltd. '

ORDER

The Ld. Lawyer on behalf of the Financial Creditor is present.

The notice from the Registry was issued on the Corporate Debtor on 16-08-2017.

Report of service is yet to come.
s
The Office is directed to call for report from the Registrar of Companies, West

Bengal with regard to status of the Company.
Fixing 15-0-9-2017.
<A/
MANORAMA KUMARI
MEMBER(J)



